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iv: flhtg. 31 ,
. followlhgp posting/transfer is hereby made in official exigency, with immediate effect.
7 J i C i as i%§9 r. .1‘ iijame of the ifiom

T___ .i "-{if W5 " i0fficial _ _ _ _‘ 1' . Sh. Raju Pal A iAhlmad in the Court of Ms. |Ahlrnad in the Court of Ms.
Sonam Singh-II, JMFC, Mahila Colette Rashmi Kujur, ASJ, East

Z iCour_t-01,, East District Ll;;JJistrict t
2. Sh. Jitender Pal Ahlmad in the Court of Ms. ilmad in the Coun of Ms. Sonam

Singh Colette Rashmi Kujur,ASJ East Singh—II, IMI-'-‘C, Mahila Court-01,2

i It District _ fiast District_ _ , \ , c _ _ c
3. Ms. Smriti Assistant Ahlmad in the Court of r. Judicial Assistant in E-Sewa

FAggarwal Sh. Anurag Thakur, AS], East Kendra, East District
District

4. Sh. Ankit lit. Judicial Assistant in E-Sewa |Assistant Ahlmad in the Court of i
Dubey Kendra, East District Sh. Anurag Tliakur, ASJ, East

_ 7 _ , _ District _ p _

No.%\ Q "' (311 2"/Admn.(East)/KKD/Delhi Dated:

j;w»~@<'/.2)-'
(Sanjeev Jain)

Principal District 8: Sessions Judge: East District
Karkardooma Courts, De

Coolforwardecl for informationand necessary action to:+

~09:-.1g~m,t>t..o:o

--" 1. The Principal District and Sessions J !d,ge(HQ), Tis Hazari Courts, Delhi.
The Officers concerned, East District,Li(:lrkardoorna Courts, Delhi.
The D130, East District, Karkardooma "Courts, Delhi.
The Administrative Officer Uudl.)/Inoharge, Aclmn. II, Tis Hazati Courts, Delhi.
P.S. to undersigned.
The Dealing Assistant, Layers System, Tis I-lazari Courts, Delhi.
The Dealing Assistant, CR, Adrnn.1, Tis I-lazari Courts, Delhi.
The Officials concerned.

al‘ A ‘ ' rk rd Delhie De mg ssistant, Leave Section, Ka a ooma Courts, .
Web Site Committee, Karkardoorna/Tis I-lazari Qgivt-K‘Delhi
The concerned file /if11. . , - WW

Principal District 8: Sessions Judge: East District
Karkardooma Courts, Delhi.
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